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PUBLISHED BY AUTHORITY
CUTTACK, FRIDAY, FEBRUARY 23, 1945'No. 1

SEPARATE PAQING IS GIVEN TO THIS PART, IN ORDER THAT IT HAY BE PILED AS A. SEPARATE COMPILATION

PART VIII
Sale Notices of the Forest Department

♦
NOTICE OF SALE OF STANDING TREES IN COUPE No. XI IN BALUKHAND RESERVED FOREST

PURI DIVISION, ORISSA
Part I T.

Casuarina trees in Balukhand Range in 15 lots as listed in the statement below for the season 1945-46
To be sold by public auction at Puri Forest Rest House on the 20th and 21st March 1945 commencing

from 2 p.m. to 5 p.m. each day ■
Note_The sale of lots listed in the attached statement is subject to the special conditions published in Part II of this notice and

those mentioned in tho sanctioned form of agreement and in the General conditions of sale. The successful bidders shall also be bound by the 
Orissa Forest Contract Rules,

Statement showing the list of standing Casuarina trees available for sale in Balukhand Reserved Forest
£■ Approximate nnmber of trees In diameter classes
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Compart
ment

number
CD RemarksSpecies 3Range 2 S’ o 8 ■3

3

<31•a ■3

3

T3*5
o□ 3II 3 5oo ofa.s O)

O^ -:-y >. oSooP
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1920 3,312 
3,863 
1,509 
2,438 
2.151 
2.45S 
2,lu0 
1,764 
1,498 
1,315 
2,295 
1,. 16 
2.544 
1,209 
2,517

Period of contract—
From the date of intima

tion of ratification of 
salo by tho Conservator 
of Forests, Orissa, to the- 
31st March 1940.

} 176 141,665
1,946

600
1,233

1,481
1,018

867
1,103
1,000
1,116

710
1,544

022
1,450

1,457
1,781

Casuarina. 16*40 
18-40

3NorthernBalukhand1 1027 71291927S2 ii f»458591027 9-063 131701,008
1,213

790
1,013
1,859
1,337

1.132

lO'O19265.. 44 \39 180S- 9*60192766 1116710-0192656 59 5100192757 55 310-0192658 46411-0192759 45 4760>i 10-01926510 46 111-4019275 ’48211 22 2io-o1926512 115 687912-019277IS 34 1042it 10019277.14 391,02812-SO1927715 r»

X.B. (1)—Compartment lino Casuarina trees have been Indicated with coal-tar ring marks and ehonld not bo feUed.
(2) No Poonang and Lamkamba trees should be felled.
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!THE ORISSA GAZETTE, FEBRUARY 23, 1945 PART VIII2

SPECIAL CONDITIONS OF SALE, PURI DIVISION
Part II

1. The dates for the payment of the first, second, third 
and fourth instalments as given in the General conditions 
of sales (Part III) are altered as follows :—
let instalment 2nd instalment 3rd instalment 4th instalment 
15th April 1945 15th July 1945 loth October 1945 15th January 1946

2. When a purchaser buys three or more lots a codicil 
will be added to each agreement for each lot amalgamating

. the lots into one lot and the instalments into one set of 
instalments. Each lot will then be treated as a section 
for purposes of control. No such arrangement will be 
made if a purchaser buys only 2 (two) lots. This arrange
ment does not alter the rule that the purchaser must sign 
the agreement for a lot on the fall of the hammer at the 
sale and deposit the amount of security for each lot.

3. The sample and experimental plots situated in any 
lot are excluded from sale. The purchaser shall not cut, 
remove or damage any tree inside the sample and experi
mental plots as they are maintained department-ally for 
silvicultural purposes.

4. The purchaser shall not be allowed to remove from 
the sale lot or lots dry Casuarina leaf needles lying on the 
ground or which may dry up and fall on the ground.

5. The Divisional Forest Officer, Puri Division, 
the right to alter the dates of payment of any instalment 
of any lot, before the execution of agreement.

6. No extension of time will be given.

7. Any produce required by the Department from the 
leased area for War supply, will be supplied by the contrac
tor at War Board scheduled rate.s less Re. 0-1-0 commission
in the rupee. In the event of such supplies being ordered i 
the contractor shall not refuse to deliver the quantity at 1 
place or places directed by the Divisional Forest Officer, 
Puri Division.
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A. R. SHARMA

Divisional Forest Officer, Puri Division 

[2—1—2-3-1945]
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